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atitsae ox frart 

sure, festa 05 sax 2022 

pus WH U 3-13/2017 /1/ Ha (92) : WoT GRO, FATT lel GIN aT TR 

aRaH, 2017 (2017 BT 19) ST ONT 164 RT WaT Bfeal Gr WaT GR FT, 

Rag ot fare ox wares aret sik Gare fay, 2017 wor ae ene 

wer & fre Beater Ran wart &. aah 

1. Gera ar alk aR (4) ga Raat or art ara wear Are GR Gar 

ax (Geer) Fray, 2021 21 

0) sa Pani ¥ aren coda & fear, a fran festa o1 fewer, 2021 4 

wat EFF | 

ll



aTeT weras, ain 5 VERT 2022 
  

2. memes Aret aie Var we fra, 2017 4, - 

(i) fer 137 4, 30 Aadax, 2021 a an wt" gal $ WR, “Oto a Ee 

we UTET | 

Gi) wea sigs Gareei—oa 4, — 

(we) Sd & car rawr’ wet S gee “aT WET via) Saeco 

} aan @ YBPRaa oe FH YEA we, ger sik aim saxenitt 

fey ogi; 

(a) 4230 arm, wt () ¥, ‘crete, aa, eeea, THe, 

afte fact, era fla, a (afte a), weal & WI 

wR, “aeraten, Peet a arate, wee, wees, afie frac, 

wanna Par, der, wou vivedl Gemei-or o ae a 

ghftad ox ot qe, fret 7 eat (rer viigadan1 ai 7eT 

diwrGar-3e@), fer a sa Ge TigediR-2a sk WET 

Uinedene-se), ay (afte ay)", we, se, sie AR area 

RE VAT; 

(7) Aa 5 @ UPA, we (1) 4, “ale saw GP V4 S 30 fe @ Aen’, 

we ae set B ceaq “Aden, wer dined dameil-o1w & 

Aa S YBa Ox HT Berm, Alen, PRT a sete, aT 

(fife a)’, wee, eR, sig AR ore sawnfta fey oT; 

(a) ma dee 7} ads ero } wr We Praia are wh 
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ore, aretiq : 

=) Ra | wa | ee | em | eika.| O | aa | Sa] aaa | Mea | Rae 
aaa) fra) @ | / | a! ae] a foyay |) + | sfafte 

IM | BT WI, at | waft) a 

_ | Gat | we a (recs | | one 
a) Wea 

1} 2] 3 4 |5/6| 7 |8] 9 | 0] 11 12 | 13 
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ATA H URGE S AA G TM sewage, 
ar. th. sada, erafaa.
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PAP CH VU 3-13/2017/1/ 0 are, feats OF /01 / 2022 

aRa & de G aged saa GS |e (3) GS aque A se sea FH 

aR wate wo UY 3-13/2017/1/9a (92), feats os wAae, 2022 wT aie 

ayare ETS & UR A vader waRa fear sara 2] 

RAV FH USTTS H A ST TM ASV, 
ar. Ot. sfareta, scafea. 

Bhopal, the 5" January 2022 

- No. F A 3-13/2017/1/V (92) : In exercise of the. powers conferred by section 164 of the Madhya 

Pradesh Goods and Services Tax Act, 2017 (19 of 2017), the State Government, on the 

recommendations of the Council, hereby makes the following rules further to amend the Madhya 

Pradesh Goods and Services Tax Rules, 2017, namely: — \ 

1. Short title and commencement. -(1) These tules may be calied-the Madhya Pradesh Goods and- 

Services Tax (Amendment) Rules, 2021. 

(2) Save as otherwise provided in these rules, they shall come into force from Ist December 2021. 

2. In the Madhya Pradesh Goods and Services Tax,Rules, 2017, — 

(i) in rule 137, with effect from the 30" day of November 2021, for the words “four years”, the words 

“five years” shall be substituted. 

(ii) in FORM GST DRC-03, — 

(a) in the heading, after the words “or statement”, the words, letters and figures “or intimation of 

tax ascertained through FORM. GST DRC-01A” shall be inserted; 

(b) against item 3, in coliimn (3), for the word and letters “Audit, investigation, voluntary, SCN, 

annual return, reconciliation statement, others (specify)”, the words, letters, figures and 

brackets “Audit, inspection or investigation, voluntary, SCN, annual return, reconciliation 

statement, scrutiny, intimation of tax ascertained through FORM GST DRC-01A, Mismatch 

(Form GSTR-! and Form GSTR-3B), Mismatch (Form GSTR- 2B and Form GSTR-3B), - 

others (specify)” shall be substituted; 
, , 

(c) against item 5, in column (1), after the word and figures “within 30 days of its issue”, the 

words, letters, figures and brackets “, scrutiny, intimation of tax ascertained through Form 

GST DRC-01A, audit, inspection or investigation, others (specify)” shall be inserted; 

(d) for the table, under serial number 7, the following table shall be substituted, namely:- 
  

  

  

                          

“Sr.| Tax | Act | Place | Tax/| Interest} Penalty, if| Fee | Others| Total | Ledger | Debit | Date of 

No. | Period of | Cess applicable utilised | entry | debit 

supply (Cash / no. entry 

(POS) Credit) 

1 2 3 4 5 6 7 8 9 10 11 12 13 

    
  

By order and in the name of the Governor of Madhya Pradesh, 

R. P. SHRIVASTAVA, Dy. Secy. 
  

Prise, reals Foo cer cast SPR, HeaTeE art MST Salle yeerey, aor S gyfer cen wanI-2022.


